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(b) whether it will jeopardise the economy of the country, if this continues
unabatedly; and

(¢) whether Government is giving a serious thought on this situation and going
to take appropriate and timely action on this matter so as to check and control this
menacing state of affairs?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI JAYANT SINHA): (a) The World Bank database on migrant remittances
estimates that remittance to Bangladesh from its migrant workers in India in 2013 was
USD 6.62 billion. This is about 0.36% of India’s 2013 GDP.

(b) No, Sir. Remittance from one country to another is a normal economic activity.
The same World Bank database also mentions that India is the World's largest recipient
of remittances and was estimated to have received a remittance of USD 71 billion in
2014.

(c) Does not arise.

Proposal to waive off agricultural loans

+2135. SHRIRAMDAS ATHAWALE: Will the Minister of FINANCE be pleased
to state:

(a) whether there is any proposal or scheme to waive off agricultural loans
taken by the farmers from nationalized banks;

(b) if not, the reasons therefor; and

(¢) the outstanding amount of agricultural loans of the different nationalized
banks' due against the farmers so far, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
JAYANT SINHA): (a) and (b) The Agricultural Debt Waiver and Debt Relief Scheme
(ADWDRS), 2008 was implemented by the Government of India, under which 3.73
crore farmers were benefitted to the extent of Rs. 52,259.86 crore. The debt waiver
portion of the ADWDRS, 2008 was closed by its due date i.e. 30.6.2008, while the
debt relief portion of the Scheme was extended upto 30.6.2010. However, now there
is no proposal or scheme for waiver of agricultural loans under consideration of
Government.

(¢c) Asreported by Reserve Bank of India, the State-wise outstanding amount of
agricultural loans of all Scheduled Commercial Banks, as at the end of March, 2014, is
given in Statement.

T Original notice of the question was received in Hindi
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Statement

Outstanding amount of agricultural loans of all
Scheduled Commercial Banks as on 31.03.2014

(No. of A/Cs in lakhs & Amount in ¥ crore)

S.No. State Agriculture (Total Priority Sector)
No. of A/Cs Amount O/S
1 2 3 4
1. Andamans & Nicobar 0.04 62.49
2. Andhra Pradesh 102.91 112064.06
3. Arunachal Pradesh 0.13 142.93
4. Assam 8.49 5369.95
3. Bihar 22.15 20923.22
6. Chandigarh 0.12 2196.86
7. Chhattisgarh 3.25 5933.00
8. Dadra & Nagar Haveli 0.02 35.81
9. Daman & Diu 0.02 43.00
10. Delhi 0.87 15583.04
11. Goa 0.47 810.08
12. Gujarat 16.43 33991.49
13. Haryana 8.75 31955.85
14. Himachal Pradesh 2.75 4369.80
15. Jammu & Kashmir 3.99 6145.90
16. Jharkhand 9.28 4727.54

17. Karnataka 37.54 68610.68
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1 2 3 4
18. Kerala 43.82 49804.93
19. Lakshadweep 0.03 11.31
20. Madhya Pradesh 20.59 38228.73
21. Maharashtra 40.00 174313.63
22. Manipur 0.37 387.83
23. Meghalaya 0.51 389.31
24, Mizoram 0.33 142.89
25. Nagaland 0.77 284.88
26. Odisha 16.63 10362.31
27. Puducherry 2.17 1449.55
28. Punjab 12.22 50098.26
29. Rajasthan 2427 41005.71
30. Sikkim 0.09 121.89
31 Tamil Nadu 107.72 107279.66
32. Tripura 1.07 697.09
33. Uttarakhand 4.11 6982.11
34. Uttar Pradesh 53.82 64588.14
35. West Bengal 19.82 30414.42
TotaL 565.54 889528.32

Source: Reserve Bank of India



